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the same was permitted in respect of 
staff who retired before that Railway 
was taken over by Government. 
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Shri Buta SIngh: May I know whe-
ther similar concessions are con tem-
plated fOr retired M.Ps a:so? 

WRITTEN ANSWERS TO 
QUESTIONS 

Training of Oftlcials lor Pan(:bayatl 
Raj 

·581. Shri Kajrolkar: Will the Minis-
ter of Community Development aDd 
Co-operation be pleased to state: 

<a) the progress made by the 
broad-based 47-member body set up 

in June, 1962, to streamline the train-
ing of officials to meet the needs of 
Panchayati Raj; 

(b) whether sufficient care is taken 
to see tIllat rural offici.als properly 
guide the village leaders in imple-
menting the agricultural and educa-
Lional schemes; and 

(c) if so, the details thereof? 

The Deputy Milliliter in the Ministry 
uf Cummunity Development and Cu-
operation (Shri B. S. Murthy): <a> 
The National Council of Study & 
Research in Community Development 
set up in June, 1962, has so far held 
two meetings on 3rd July, 1962, and 
20th March, 1963. A statement 
showing the important recommenda-
tions made at the meetings and action 
takenjproposed to be taken thereon 
by the Government of India is laid on 
the Table of the House. [Placed in 
Library, See No. LT-1031/63]. 

(b) Yes, Sir. 

(c> A summary of the instructions 
issued to the State Governments is 
laid on the Table of the House. 
[Placed in Library, See No. LT-
1032/63]. 

Parcels lor Indian Prisoners In China 

*591. Shrl D. D. Puri: Will 1!he 
Minister of Transport and Communi-
cations be pleased to state whether 
fu II postal concessions in regard to 
food parcels are available to the next 
of kin of Indian prisoners in China 
in accordance with the requirements 
of the Geneva Convention? 

The Deputy Minister in the Ministry 
of Transport and Communications 
(Shri Bha,avati): The facility is not 
available at present. The question is, 
Ihowever, under consideration. 
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